
 Parliamentary  Com-
 mittees-  Sunimary  of  work

 1978,  under  provisions  of  arti-
 Cle  213(2)  (a)  of  the  Consti-
 tution  read  with  clause  (c)
 (iii)  of  the  Proclamation

 fated  the  18th  June,  1978,
 issued  by  the  President  in
 relation  to  the  State  of  Uttar
 Pradesh,  together  with  an  ex-
 planatory  memorandum
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 Ga)  A  statement  (Hind:  and  Eng-
 lish  versions)  explaining  the
 reasons  for  laying  the  above
 Ordinance  before  Lok  Sabha
 [Placed  m  Library.  See  No
 LT-5347/73 }

 Urtark  Prapesh  Strate  UNIVERSITIES
 Orpinance,  1973

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFARE  AND  IN.  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 9  P  YADAV)  I  beg  to  lay  on  the
 Table  a  copv  of  the  Uttar  Pradesh
 State  Universities  Ordinance,  1973
 (No  1  of  1973)  (Hindi  and  English
 versons)  vromulgated  by  the  Gov-
 erno:  of  Uttar  Piadesh  on  the  12th
 June,  1973,  under  provisions  of  article
 21802)  (a)  of  the  Constitution  read
 with  clause  (ec)  (a)  of  the  Procla-
 mation  dated  the  13th  June,  1973,
 issued  by  the  President  in  relation  to
 the  State  of  Uttar  Pradesh  together
 with  an  explanatory  memorandum
 [Placed  in  Library  See  No  LT-5348/
 73]

 PARLIAMENTARY  COMMITTEES

 Summary  oF  Work

 SECRETARY:  I  beg  to  lay  on  the
 Table  a  copy  of  the  ‘Parliamentary
 Committees—Summary  of  Work’  per-
 taining  to  the  period  1st  June,  1972
 to  315  “May,  1973,
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 MESSAGE  FROM  RAJYA  SABHA

 SECRETARY:  Sir,  I  have  to  report
 the  following  message  received  from
 the  Secretary  of  Rayya  Sabha:—

 “In  accordance  with  the  provi-
 sions  of  rule  127  of  the  Rules  of
 Procedure  and  Conduct  of  Business
 in  the  Rajya  Sabha,  I  am  directed
 to  inform  the  Lok  Sabha  that  the
 Rajva  Sabha,  at  its  sitting  held  on
 the  6th  August,  1973,  agreed  with-
 out  any  amendment  to  the  National
 Co-operative  Development  Cor-
 poration  (Amendment)  Bill,  1973,
 which  was  passed  by  the  Lok  Sabha
 at  its  sitting  held  on  the  26th  July,
 1973"

 12  54  hrs.

 STATEMENT  RE  STATUTORY
 CONTROL  ON  COTTON  YARN

 MR  SPEAKER  Prof  D  P  Chatto
 padhvay

 op  ry  क्रमिक  (बाका)  मेरा  व्यवस्था

 का  प्रश्न  हैं,  अध्यक्ष  महोदय  ।

 अक्ष  सहीद  सवा तो  नोटिस  देना

 चाहिए  था  आपको  |

 1  मग  सिसके  अध्यक्ष  महोदय,  आपको
 अनुमति  मे  सत  के  बारे  मे  नियम  377 मे  गन

 एक  बयान या  था  |  उस  के  वाद  मल्ली  महोदय

 बिल्कुल  च  र,  कोई  सपाई  नहीं  ।  उसी

 तरह  ना  नान  के  बारे  मे  आश्वासन  दिया  था

 वितरण की  व्यवस्था  के  बारे  मे  एक  योजना

 लेकर  वह  सदन  के  सामने  आयेंगे  t  हमने जे
 बीट  नोटिस  वेतन  दिया  था  उम  को  भी

 नही  माना  है।  तो  आप  उनसे  खलासा  करवाये

 न  शौ  नोटिस  मानते  हैं  न  3771  तोसा

 की  प्रक्रिया कसे  चने
 ?


